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THE MINISTER OF STATE OF INFOR-
MATION AND BROADCASTING AND
MINISTER OF STATE IN THE DEPART-
MENT OF PARLIAMENTARY AFFA.-
IRS (SHRI H. K. L. BHAGAT (a)
No, Sir. Public exhibition of uncertified
video cassettes, which includes obscene
films, is already a cognizable offence under
the Cinematograph Act, 1952. Moreover,
even possession of obscene material is an
offence under scction 292 of Indian Penal
Code, Therevis, therefore, no proposal
to bring a Bill in Parliament to ban this,

(b) Does not arise,
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SHRI SUNIL MAITRA : What he says
is that his Ministry. is not concerned with

VCRs. But his Ministry is very much conc-
erned.
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SHRI H KL BHAGAT :1am saying
that the permission for importing VCRs is
not given by my Ministry. There are diffe-
rent Ministries dealing with this.
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MR. SPEAKER . I understand him.
You cannot argue with me, Mr. Jagpal
Singh, you are unnecessarily saying these
things to me.

Nwmee fag : @& wArAT FT
gy 4 & a1 ¥ A wifgg ar T,
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PROF. MADHU DANDAVATE : He
is pleading his ignorance, It is his funds-
mental right,

MR. SPEAKER : Both Knowledge and
ignorance are fundamental rights,
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI ARIF
MOHAMMAD KHAN) : Question No. 12
relates to acute shortage of power in the

country ; and Q, No. 22 relates to setting up
of power plants by NTPC. This is upto you.

THE MINISTER OF ENERGY (SHRL,
P. SHIV SHANKAR) : We bave got no
objection if you decide to club them together.
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI ARIF
MOHAMMAD KHAN) : (a) to (d) A
Slatemeat is laid on the table of the House,
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Statement

National Thermal Power Corporation
(NTPC) has been entrusted with the setting
np of ten units of 500 MW =ach in the
Central Sector, Details regarding the location
and expenditure to be incurred on these
projects are given in the Annexure, NTPC
also proposes to set up 2x 500 MW units in
the expansion stage of Farakka Suner
Thermal Power Project and 2x 500 MW units
in the first stage of Talcher STPP.

In order to augment the availability of
power measures have been taken to (a)
increase generation from existing capacity,
and (b) to expedite installation of additional
capacity. As a result, power generation in
April-June, 1984, increased by 157% as
compared to the corresponding period of last
year, A total generation of 154 billion units
and addition of new generating capacity of
3899 MW has been programmed for 1984-85.
A programme for renevation and modernisa-
tion of existing thermal units is also being
taken up, This is expected to increase
availability from various thermal stations. A
multipronged programme of revetalising
various power station, improving quality of
coal supply ensuring adequate supplies of
spares and upgradedtechnical skills is under
implementation. Hydel projects are also being
expedited That programme are expected to
increase availability over time. With increased
availability, power supply to the agricultural
sector will also be improved on a priority
basis,

Annexure
1. Project Singrauli Korba Ramagundam Rihand
Location. STPP STPP STPP STPP
(Stage-1)
L Approved 2000 2100 2100 1000
capacity
(MW)
3 No. of 2 3 3 2
500 MW

Units





